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I. tbc Chairman of the Committee on Private Members' Bills and RCIOlutions. 
baviq been authorised by tbe Committee to present the Report on their behalf, 
present this Twentietb Report. . 

2. The Committee met on 26 April, 1993 for allocation of time to tbe 
resolutions at item Nos. 2 and 3 sct down in the List of Busineu for Friday. 
30 April, 1993. 

3. The Committee recommend tile allocation of time u follows :-

(1) Resolution by Shri Mohan Rawale rclardinl prevention of 
smuglin, of explosivcs, etc. 

(2) Resolution by Shrimati Sasccla Gopalan re,udinl sick 
industrial units. 

R«omm~""ion 

2 hours 

2bours 

4. The Committee recommend that the allocation of time to resolutions. u 
shown in para,raph 3 above, be aareed 10 by the House. 

NEW DELHI; 
26 April. 1993 

6 Vaisaltha. 1915 (Salta) 
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